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IIbri Jawaharlal Nehru: There is no 
question of our putting a price, and 
certainly we do not intend to deprive 
them of any right which they pos-
._sed, but it has to be integrated with 
our system, and we intend giving them 
the largest measure of autonomy that 
:is feasible. 
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Shri l'Irulnath: About 1.500 ex-
servi<'('men ,,''<C' T'c['l'iving pension from 
the French Government. Will the 
Government take up the question of 
its eontinuance when a final arrange· 
ment is npgotiated after thl' de .itl1.~ 
transfer') 

SIIri Jawaharlal Nehru: I cannot 
answer about what has been done. 
'lbat has been takell lip. I believe. te 
-.e extent, and will cel't~j"I~' Lc 
taken up more fully later. 

Death of all Indian Diplomat in Vieuna 

+ ( Shri Hari Vishnu Kamath: 
''- i Shri P. K. Dee: 

L Shri Narendra Singh Mahida: 

Will the Prime Minister be pleased 
10 state: 

(a) whether the inve.tigation into 
the death in December, 1961, ot Shri 
A K. Mitra. then First Secretary in 
the Indian Embassy at Vienna 
(Austria), has been completed; and 

(b) if 110, what are the findings and 
concJu.ions? 

The Depaty MiDister ill the MiJIJII.. 
try of External Mairs (Shrl DlDeIIIa 
SlD,h): (a) Police investigation is 
still continuing. 

(b) The final result is awited. 

Shrl Hart Vishnu Kamath: May I 
know who is conducting the investiga-
tion and what stage it has reached? 
Have the investigating authorities 
enlisted the co-operation of the 
Austrian C.I.D. and the Austrian 
forensic medical experts, who, accord-
ing to an article.in the British news 
weekly magazine, Topic of the 12th 
May, 1962-the article is captioned: 
"India: The Great Golden Murder 
Myslery-have established that it was 
a cas£' of murder, noL suicide? 

Mr. Speaker: The enquiry is r·eing 
ileld. How can they say? 

Shrl Hari Vishnu Kamath: My 
question was who was conducting the 
investigation. . 

The Prime Minister and Minister of 
External Mairs aad MbUster 01 
Atomic Energy (Shri Jawaharla! 
Nehru): The investigation is being held 
by the Austrian police, and no doubt 
thev will take advantage of consult-
ing' any experts they need. 

Shri HanVishnu Kamath: Is there 
any tru th in certain Press reports to 
the effecl that Shri A. K. Mitra, just 
befol'(> his death. had submitted a dos-
sier to the Government in which 
certain high-placed persons in India 
Were inVOlved in the gold smuggling 
racket? 

Shri Jawaharlal Nehru: I am not 
aware of it, Sir. The presumption 
thus far, from the enquiry, is-I do 
not definitely say-that it was a case 
of suicide. But all that can be said 
is-it cannot be absolutely 100 per 
cent proved-that it is suicide-that 
the presumption leads 1:> that. 

Shri P. K. Oeo: May I know if any 
cOlllpensation has been paid to the 
dependants of Shri Mitra? 

Shri Jawaharlal Nehrll: I do not 
know. Normally. something is given 
10 the wive. of per.ons employed by 
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Government in case of death. That, 
no doubt, must have been given. If 
anything has been given or not, 1 am 
not definite. 

Shrimati Beau OhakrayarUy: This 
question of gold smuggling and the 
report has been widely publicised. Do 
the Government propose only to leave 
the inquiry ·to the Austrian side or 
wifi they also cover it and check, as 
far as possible, on tne Indian side? 

Shri Jawaharlal Nehru: Certainly, 
if there is anything to investigate in 
India in connection with that or 
otherwise, that should be done. That 
is being done. 

Shrl Hem Barua: In view of the 
fact that the han. Finance Minister, 
on a previous occasion, said that Shri 
A. K. Mitra was engaged in the detec-
tion of gold smuggling, may I know 
whether this news was divulged to 
Borne interested persons there by some 
top people here? 

Shri Jawaharlal Nehru: I am un-
able to answer that question. 

Shri Hem Barua: On a question of 
clarification, Sir,.... .... .. .. . ... 

Mr. Speaker: The question has been 
heard. The hon. Prime Minister f.ays 
that he is not able to answer that 
question. 

Shrl Hem Barua: Sir, this is the 
charge openly made-not the first 
Iiart; about that there is no doubt-
but. ....... . 

Mr. Speaker: He is now trying to 
elaborate his question. 

Shrl Hem Barua: I would ask for 
this clarification ..... . 

Mr. Speaker: The Prime Minister 
says that he cannot answer that. 

Shri Hem Barua: May I submit, Sir, 
a clarification. This London maga-
zine, Topic, has laid down that some 
top person in Delhi ..... 

Mr. Speaker: Order, order. If the 
hon. Member has the information, 
then, he need not put the question. 
If he wants the answer to be given 

by the Prime Minister, \.he Prime 
Minister says he . is not able to 
answer. What else is there? What 
is he proceeding with? Order, order. 
Shri S. M. Banerjee. 

Shri S. M. Banerjee: want to 
know whether a senior official from 
India, as an Intelligence om~er. will 
be associated with this inquiry and 
whether he will have iii right to in-
vestigate ..... 

Mr. Speaker: The answer has heen 
given; it is being done in Austria. 

Shri S. M. Banerjee: He was an 
Indian; he was not an Austrian. 

Mr. Speaker: That has also been 
answered. If any inquiry has to be 
done here it will be done separately. 

Shri S. M. Banerjee: It has been 
presumed that it was a case of sui-
cide. But I am afrair! that this may 
not be taken in a dilIerent light and 
the whole thing may not be hushed 
up. 

Mr. Speaker: Order, order Shri 
Prabhat Kar. 

Shri Prabh,~ Kar: The other day 
the han. Finance Minister mad" a 
statement that it was a case of suicide 
and that the inquiry had been con-
cluded. Now, we have been told that 
it is continuing and that it may be 
linked up with gold smuggllng. We 
want to know what exactly is the 
position. 

Shri lawaharlal Nehru: The report 
made to us was that it was a case of 
suicide. But. we have been request-
ing the Austrian authorities to look 
into it further, so that what the 
Finance Minister then said was cor-
rect so far as our information. at 
that time, went. That is also the same 
infonnation new. Nevertheless, we 
asked the Austrian authorities to 
continue it in case Rny aspect of it 
has eluded us so far. 




